7/9/22, 1:35 PM

Seventeenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

AT (el 36 U3 JHT Ued UR I STE |

AT &R0, GHT-Ued TR [ S aTel U3 & 9HY U §7d
Tl HA g |
A & AT TG, 3110 YISl-ggd ¢+ Wifort |

AT E: AT JGIIUT, 31T 3HUA-3UH 3T R oS |
AT MTE: TIdP Sit, 3T 0! UIST GHIRT | Th IR It
B 3T Ilel TR S T |
AT 3T 3MscH HaR-2, 4t IR GraRard si |
AT Sa1yA faer w3 (@1 0w tRafiara Awie) : fiva, 8
fayfaemerd eram MmN, 93 faeell & 9y 2018-2019 & aIfids
<raT3fi T ufd (=<l duT 3Tt TEHR0T) dUT 3 TR TaTaRIe
gfdded IHT Ued IR IWdT § |

[Placed in Library, See No. LT 1704/17/20]
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THE MINISTER OF PETROLEUM AND NATURAL GAS AND
MINISTER OF STEEL (SHRI DHARMENDRA PRADHAN):

Sir, I beg to lay on the Table:-

(1)

(2)

o7 3R ISNIR HATTT & g Hal (o Al $HR TER):

(1)

(i1)

(1)

(i1)

A copy of the Annual Report (Hindi and
English versions) of the Petroleum and
Natural Gas Regulatory Board, New Delhi,
for the year 2018-2019, along with Audited
Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working
of the Petroleum and Natural Gas Regulatory
Board, New Delhi, for the year 2018-2019.
[Placed in Library, See No. LT1705/17/20]
A copy of the Annual Report (Hindi and
English versions) of the Oil Industry
Development Board, New Delhi, for the year
2018-2019, along with Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working
of the Oil Industry Development Board, New
Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1706/17/20]

el Aeied, H Fyfeiad U uT ged W X9l &.-
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() (U®H) HHIR! I d1AT A, 73 feeett & a9 2018-2019

@

& aINe Ufdded ! T Ufd (gl auT 3o
IIDHR) |

HHIRT T §1H7 fH, 715 feceh & adf 2018-
2019 & AT ATl & T Ufd (Rt auT 3
TTHRT) dYT 39 TR TRATaI&T Ufcdde |

@)  HHIRI I §HT A, TS feceh & adf 2018-

2019 B HRIBI Bt PR §RT THI&T Bl Th
gfd (gl auT RIS Twhr) |

[Placed in Library, See No. LT 1707/17/20]

2) HHAR! IT ST AT, 1948 DT URT 97 Bl IU-URT (4) &
favid FafaRad sifgEmet &1 te-te ufd (el aur siUsh

TEHT): -
(K<)

SHFAGEAT W= TH-12/13/1/2016-TUSST S 27 T,
2019 & HRA & o9 H USRI g3 o 9uT foraes
eRT Yo Ffeded d sffafaflRiy Iuar & fau
fAfdy B 3R ST GRT 07 WY 989 H &
IR ¥ fafYaw 96-1 1 Gfa fpar man g |

HHART I ST (GTHEA) G=eE fafFaE, 2018 <

19 TAFR, 2018 & HRA D IoU= H SfERLEAT F&AT
TH-12/13/1/2016-UT0S S H UhIRIA gL Y |

HHIART I ST (FHE) F2e fafgm, 2017 ST 7

HelS, 2017  HRA & YIliesd Jeiu |
T TH-12/13/1/2016- | gUY |
HHAR! I ST () GRneA fafaad, 2019 &

(diR)

23 3R, 2019 &b HRd & ST H HEGAAT T=AT
TRI-11/14/1/2019-G10S Sl T UHTRIG T Y |
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3) Iqdad (2) H Ifcafad Tl &1 GHT ged R 3@ |
gu fadia & ®RUr g=IH arar faavor (@<t qur sivsh
XD |
[Placed in Library, See No. LT 1708/17/20]

(4) HHAR! IT 4T AT, 1948 DT URT 95 BT IU-URT (4) B
iavia fgfafad sifdgEmet & e ufd (@< dur siUsh
TIHIOY): -
(UP) FHHIRT IT dHT (B51T) I=MeA 99, 2019 S 6
RIqmsR, 2019 & YR & 60T H ST F=A1
1. H1.17. 638(30) HUBTRIT L Y |
@)  HHAR Iy §H (P T Frm, 2019 S 26

3R, 2019 & HRA & IOUF H G T
1B, 599(3) H USRI gL Y |

[Placed in Library, See No. LT 1709/17/20]

TXpid AT & Iy HAt 94T Yde HATed & 354 WA (o ug@re
Rig ued): sremer Agiey, ¥ FUfaiad U9 9T Ued R 3adi & .-

() FPufafed el & 98y d ¥ 2018-2019 & aie Ufddenl ot
Uh-Uh Ul (fRa! auT iUl TXHn) duT AaTaRiiard ad:-

QH) 3. ARSI ey B led HAGHE dheT TS
(e, FEHTe |

[Placed in Library, See No. LT1710/17/20]
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@

(S{1S)

foRe =R |
[Placed in Library, See No. LT 1711/17/20]

|

[Placed in Library, See No. LT 1712/17/20]

sfeeyge ot gled Ao, HelT U8 gfewm,
[SECK 3
[Placed in Library, See No. LT 1713/17/20]

R |

[Placed in Library, See No. LT 1714/17/20]
3Reeye 3P gled A-oie, PHefl o IS
@SS Yo, T |

[Placed in Library, See No. LT 1715/17/20]

TS S Y[R, SEHAIEG |
[Placed in Library, See No. LT 1716/17/20]

TS S (-, YT |
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[Placed in Library, See No. LT 1717/17/20]

@) sRecye 3% glcd BAavde, dHeli SHdn TS
TS CI, TaTeRR |

[Placed in Library, See No. LT 1718/17/20]

(L), RANER |

[Placed in Library, See No. LT 1719/17/20]

IS S Yfe T (Fetcbal) T, Blcdbrar |
[Placed in Library, See No. LT 1720/17/20]

TS S G, e |

[Placed in Library, See No. LT 1721/17/20]

@8) IReege 3w gled OAvie, delT T U8
3AgS G(eTM, IS |

[Placed in Library, See No. LT 1722/17/20]

3TZ S Y[, BTSIR |

[Placed in Library, See No. LT 1723/17/20]
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(U%®) sfiecye 3% Bicd TASHC, PpeiAT S TS
SINIESS] :Qié,ﬂl:l, STIYR |
[Placed in Library, See No. LT 1724/17/20]

S S Gfe=H, [ATgIc! |

[Placed in Library, See No. LT 1725/17/20]

ASS ICRH, Y% |

[Placed in Library, See No. LT 1726/17/20]

(33RE) SRecye 3 gled A-oHe, Heidl caiar U8
ARASS YETM, TRTETT |

[Placed in Library, See No. LT 1727/17/120]

5 oy i 7 o~ | - .
3AISS =M, 4R |
[Placed in Library, See No. LT 1728/17/20]

@) 3Recye ot gied Foiie, AR |
[Placed in Library, See No. LT 1729/17/20]
(BIPN) IRCCYE 31 gled HAoHe, dHehdl cHIar T8
HASS Y[R, Tar |
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[Placed in Library, See No. LT 1730/17/20]

@SY) A PRENA BR gled Havde T8 Pk
CoHIdrSt, AITST |

(2) SWRIad TRFE & TN 2018-2019 H BB B WRBR GRI
TH1& B Thp-Teh Ufd (fg=al T 3Tl Jho) |
[Placed in Library, See No. LT 1731/17/20]

3) (@) I HpreH], 78 faedl & 9y 2018-2019 & AIf¥D
gfdaed &t T ufa (=< duT 3l Twehrur) aul
AETURIET T |

@) Tfed 3PHIgH, T3 foeel & TN 2018-2019 &
HTAHRU B TRDHR gRT THIET BT Tk ufd (gt auT
SFSH TXHI) |
[Placed in Library, See No. LT 1732/17/20]

@) (TH) sfegT FgaRl sReeye (aeufd T8 Hiue), Hive
& Iy 2018-2019 & s Ufdded &1 Te ufd (fg=<
dYUT ST TXHOT) dUT TRaTaRifed o |

& gy 2018-2019 & HRIBIU Bl TRHR GRT JHIET
D1 T Ul (Rl aUT SRS WD) |
[Placed in Library, See No. LT 1733/17/20]
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(5) (Uh) HRAH™ Gded 3R & Jaed T, TIerR & ay
2018-2019 & dI¥d Ufdded ! T ufd (gl dur
SIS TTHROT) dYUT TRATIRIET TR |
@)  HRA™ gded SR gET Uy IR, WIferiR & 9y
2018-2019 & HBIIDHI DI RHR GRT THET P TH
ufa (&=l aur sivsh s |
[Placed in Library, See No. LT 1734/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND MINISTER OF
STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI SANJAY SHAMRAO
DHOTRE): Sir, I beg to lay on the Table:-

(1) A copy of the Notification No. S. No. 307/Academic/2019

(Hindi and English versions) published in Gazette of India dated 7th
November, 2019, making amendments in the Statute 10(5) of the Act
relating to the constitution of the Court of the Guru Ghasidas
Vishwavidyalaya under sub-section (2) of Section 43 of the Central
Universities Act, 2009.

[Placed in Library, See No. LT 1735/17/20]

(1) A copy of the Annual Report (Hindi and English
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(2)

3)

(i)

(iii)

(1)

(i)

(iii)

versions) of the Central University of Punjab,
Bathinda, for the year 2018-2019.

A copy of the Annual Accounts (Hindi and English
versions) by the Government of the working of the
Central University of Punjab, Bathinda, for the
year 2018-2019, together with Audit report
thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Central
University of Punjab, Bathinda, for the year 2018-
2019.

[Placed in Library, See No. LT 1736/17/20]
A copy of the Annual Report (Hindi and English
versions) of the National Commission for Minority
Educational Institutions, New Delhi, for the year
2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the National Commission for Minority
Educational Institutions, New Delhi, for the year
2018-2019, together with Audit Report thereon.
Memorandum of Action Taken on the
recommendations contained in the Annual Report
of the National Commission for Minority

Educational Institutions, New Delhi, for the year
2018-2019.

[Placed in Library, See No. LT 1737/17/20]
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(1)

4)
(i1)

A copy of the Annual Report (Hindi and English
versions) of the Haryana School Shiksha Pariyojna
Parishad (Sarva Shiksha Abhiyan), Panchkula, for
the year 2016-2017, alongwith Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Haryana School Shiksha Pariyojna Parishad (Sarva
Shiksha Abhiyan), Panchkula, for the year 2016-
2017.

(5) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (4) above.

(1)

(6)
(i1)

(iii)

[Placed in Library, See No. LT 1738/17/20]
A copy of the Annual Report (Hindi and English

versions) of the English and Foreign Languages
University, Hyderabad, for the year 2018-2019.

A copy of the Annual Accounts (Hindi and English
versions) of the English and Foreign Languages
University, Hyderabad, for the year 2018-2019,
together with Audit Report thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the English
and Foreign Languages University, Hyderabad, for
the year 2018-2019.

[Placed in Library, See No. LT 1739/17/20]

(7) A copy of the Annual Accounts (Hindi and English

versions) of the Assam University, Silchar, for the year
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2018-2019, together with Audit Report thereon.

[Placed in Library, See No. LT 1740/17/20]
(8 (1) A copy of the Annual Report (Hindi and English
versions) by the Government of the All India
Council for Technical Education, New Delhi, for
the year 2018-2019, along with Audited Accounts.
(i1)) A copy of the Review (Hindi and English
versions) by the Government of the working of
the All India Council for Technical Education,
New Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1741/17/20]
(1) A copy of the Annual Report (Hindi and English
) versions) of the National Institute of Foundry and
Forge Technology, Ranchi, for the year 2017-

2018, along with Audited Accounts.
(11) A copy of the Review (Hindi and English
versions) by the Government of the working of
the National Institute of Foundry and Forge

Technology, Ranchi, for the year 2017-2018.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (9)

above.

(10)
[Placed in Library, See No. LT 1742/17/20]
(1) A copy of the Annual Report (Hindi and English

versions) of the Tripura Rashtriya Madhyamik
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(1)

(ii)

Shiksha Abhiyan, Agartala, for the year 2017-
2018, along with Audited Accounts.
Statement regarding Review (Hindi and English

versions) by the Government of the working of
the Tripura Rashtriya Madhyamik Shiksha
Abhiyan, Agartala, for the year 2017-2018.

(12) Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (11)

above.

(13) ()

(i)

[Placed in Library, See No. LT 1743/17/20]
A copy of the Annual Report (Hindi and English
versions) of the National Institute of Technology
Manipur, Imphal, for the year 2017-2018, along
with Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the National Institute of Technology Manipur,
Imphal, for the year 2017-2018.

(14) Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (13)

above.

(1)

(15)
(i)

[Placed in Library, See No. LT 1744/17/20]
A copy of the Annual Report (Hindi and English

versions) of the Tezpur University, Tezpur, for the
year 2018-2019.

A copy of the Review (Hindi and English

versions) by the Government of the working of
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(16)

(17)

(13)

(1)

(i)

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at

the Tezpur University, Tezpur, for the year 2018-
2019.

[Placed in Library, See No. LT 1745/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Tripura Sarva Shiksha Abhiyan,
Agartala, for the year 2017-2018, along with
Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of
the Tripura Sarva Shiksha Abhiyan, Agartala, for
the year 2017-2018.

(16) above.

(1)

(ii)

(iii)

[Placed in Library, See No. LT 1746/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Information
Technology, Lucknow, for the years 2015-2016 to
2017-2018.

A copy of the Annual Accounts (Hindi and
English versions) of the Indian Institute of
Information Technology, Lucknow, for the years
2015-2016 to 2017-2018, together with Audit
Report thereon.

A copy of the Review (Hindi and English

versions) by the Government of the working of
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the Indian Institute of Information Technology,
Lucknow, for the years 2015-2016 to 2017-2018.
(19) Three statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (18)

above.

[Placed in Library, See No. LT 1747/17/20]
(1) A copy of the Annual Report (Hindi and English
versions) of the UT of Lakshadweep Rashtriya
Madhyamik Shiksha Abhiyan and other Schemes,
Kavaratti, for the year 2017-2018, along with
Audited Accounts.
(11) Statement regarding Review (Hindi and English

(20)

versions) by the Government of the working of
the UT of Lakshadweep Rashtriya Madhyamik
Shiksha Abhiyan and other Schemes, Kavaratti,
for the year 2017-2018.
(21) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (20)

above.

[Placed in Library, See No. LT 1748/17/20]
(1) A copy of the Annual Report (Hindi and English
versions) of the Lakshadweep Sarva Shiksha
Abhiyan State Mission Authority, Kavaratti, for
the year 2017-2018, along with Audited Accounts.
(11) Statement regarding Review (Hindi and English

(22)

versions) by the Government of the working of
the Lakshadweep Sarva Shiksha Abhiyan State
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Mission Authority, Kavaratti, for the year 2017-
2018.
(23) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (22)

above.

[Placed in Library, See No. LT 1749/17/20]
(1) A copy of the Annual Report (Hindi and English
versions) of the State Project Office Rajiv Gandhi
Shiksha Mission (Sarva Shiksha Abhiyan)
Chhattisgarh, Raipur, for the year 2017-2018,
along with Audited Accounts.

(24)

(11) Statement regarding Review (Hindi and English
versions) by the Government of the working of
the State Project Office Rajiv Gandhi Shiksha
Mission (Sarva Shiksha Abhiyan) Chhattisgarh,
Raipur, for the year 2017-2018.

(25) Statement (Hindi and English versions) showing reasons

for delay 1n laying the papers mentioned at (24) above.

[Placed in Library, See No. LT 1750/17/20]
(1) A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Science

(26)
Education and Research, Berhampur, for the year

2017-2018, along with Audited Accounts.

(i1)) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Indian Institute of Science Education and
Research, Berhampur, for the year 2017-2018.

(27) Statement (Hindi and English versions) showing reasons
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(28)

(29)

for delay in laying the papers mentioned at (26) above.

(1)

(i)

(iii)

(1)

(i)

(iii)

[Placed in Library, See No. LT 1751/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Central University of Orissa,
Koraput, for the year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Central University of Orissa,
Koraput, for the year 2018-2019, together with
Audit Report thereon.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Central
University of Orissa, Koraput, for the year 2018-
2019.

[Placed in Library, See No. LT 1752/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Pandit Dwarka Prasad Mishra
Indian Institute of Information Technology, Design
and Manufacturing, Jabalpur, for the year 2017-
2018.
A copy of the Annual Accounts of the Pandit
Dwarka Prasad Mishra Indian Institute of
Information Technology, Design and
Manufacturing, Jabalpur, for the year 2017-2018,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Pandit

Dwarka Prasad Mishra Indian Institute of
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(30) Statement (Hindi and English versions) showing reasons for

(1)

(32)

(33)

Information Technology, Design

and

Manufacturing, Jabalpur, for the year 2017-2018.

delay in laying the papers mentioned at (29) above.

[Placed in Library, See No. LT 1753/17/20]

(1) A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Management
Visakhapatnam, Visakhapatnam, for the year
2017-2018, along with Audited Accounts.

(1) A copy of the Review (Hindi and English

versions) by the Government of the working of
the  Indian  Institute = of  Management

Visakhapatnam, Visakhapatnam, for the year
2017-2018.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (31)

above.

(1)

(i)

[Placed in Library, See No. LT 1754/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Ghani Khan Choudhury Institute
of Engineering and Technology, Malda, for the
years 2011-2012 and 2013-2014 to 2017-2018,
along with Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the Ghani Khan Choudhury Institute of
Engineering and Technology, Malda, for the
years 2011-2012 and 2013-2014 to 2017-2018.
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(34) Six statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (33)

above.

(1)

(35)

(i)

(36) (1)

(i)

[Placed in Library, See No. LT 1755/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Lal Bahadur Shastri Rashtriya
Sanskrit Vidyapeetha, New Delhi, for the year
2018-2019, along with Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Lal
Bahadur Shastri Rashtriya Sanskrit Vidyapeetha,
New Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1756/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Management
Nagpur, Nagpur, for the year 2017-2018, along
with Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Institute of Management Nagpur, Nagpur, for the
year 2017-2018.

(37) Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(36) above.

(1)

[Placed in Library, See No. LT 1757/17/20]
A copy of the Annual Report (Hindi and English

versions) of the Central University of Tamil Nadu,
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(38)

(39)

(i)

(1)

(i)

(iii)

Thiruvarur, for the year 2018-2019, along with
Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the working of the

Central University of Tamil Nadu, Thiruvarur, for
the year 2018-2019.

[Placed in Library, See No. LT 1758/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Association of Indian Universities,
New Delhi, for the years 2013-2014 to 2015-2016.
A copy of the Annual Accounts (Hindi and
English versions) of the Association of Indian
Universities, New Delhi, for the years 2013-2014
to 2015-2016, together with Audit Report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the working of the
Association of Indian Universities, New Delhi, for
the years 2013-2014 to 2015-2016.

(40) Three statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (39)

above.

(41)

(1)

[Placed in Library, See No. LT 1759/17/20]
A copy of the Annual Report (Hindi and English
versions) of the State Project Office Rashtriya
Madhyamik Shiksha Abhiyan Chhattisgarh,
Raipur, for the years 2014-2015 to 2017-2018,
along with Audited Accounts.

20/39



(11) Statement regarding Review (Hindi and English
versions) by the Government of the working of
the State Project Office Rashtriya Madhyamik
Shiksha Abhiyan Chhattisgarh, Raipur, for the
years 2014-2015 to 2017-2018.

Four statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (41)

42) above.

[Placed in Library, See No. LT 1760/17/20]

(1) A copy of the Annual Report (Hindi and English
versions) of the Sarva Shiksha Abhiyan Delhi,
Delhi, for the year 2017-2018, along with Audited
Accounts.

(11) A copy of the Review (Hindi and English
versions) by the Government of the working of the
Sarva Shiksha Abhiyan Delhi, Delhi, for the year
2017-2018.

Statement (Hindi and English versions) showing

(43)

reasons for delay in laying the papers mentioned at

(44) (43) above.

[Placed in Library, See No. LT 1761/17/20]
(45) (1) A copy of the Annual Report (Hindi and English
versions) of the Rashtriya Madhyamik Shiksha
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(46)

(47)

(i)

Abhiyan Authority Punjab, S.A.S. Nagar, for the
year 2017-2018, along with Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Rashtriya Madhyamik Shiksha Abhiyan Authority
Punjab, S.A.S. Nagar, for the year 2017-2018.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (45)

above.

[Placed in Library, See No. LT 1762/17/20]

A copy of the All India Council for Technical Education

(Categorization of Standalone Institutions for Grant of Graded

Autonomy) Guidelines, 2019 (Hindi and English versions) published in
Notification No. F. No. AICTE/P&AP/SIS/2019 in Gazette of India

dated 11! October, 2019 under sub-section (1) of Section 23 of the All
India Council for Technical Education Act, 1987.

(48)

(1)

(i)

[Placed in Library, See No. LT 1763/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Rajasthan Rashtriya Madhyamik
Shiksha Abhiyan, Jaipur, for the years 2016-2017
and 2017-2018, along with Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Rajasthan Rashtriya Madhyamik Shiksha Abhiyan,
Jaipur, for the years 2016-2017 and 2017-2018.
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Two statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (48)

49
(49) above.

[Placed in Library, See No. LT 1764/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI ANURAG SINGH THAKUR): Sir,
I beg to lay on the Table:-

(D) A copy of the Statement (Hindi and English versions) on Half
yearly Review of the trends in receipts and expenditure in relation to the
budget at the end of the first half of the Financial year 2019-2020 under
sub-section (1) of Section 7 of the Fiscal Responsibility and Budget
Management Act, 2003.

[Placed in Library, See No. LT 1765/17/20]

(2) A copy each of the following Annual Reports (Hindi and English
versions) under sub-section (8) of Section 10 of the Banking Companies
(Acquisition and Transfer of Undertakings) Acts, 1970 and 1980:-

(1) Report on the working and activities of the Allahabad Bank
for the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1766/17/20]

(11) Report on the working and activities of the Bank of
Maharashtra for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.
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[Placed in Library, See No. LT 1767/17/20]
(111)  Report on the working and activities of the Central Bank of
India for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.
[Placed in Library, See No. LT 1768/17/20]
(1v) Report on the working and activities of the Dena Bank for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.
[Placed in Library, See No. LT 1769/17/20]
(V) Report on the working and activities of the Indian Overseas
Bank for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.
[Placed in Library, See No. LT 1770/17/20]
(vi)  Report on the working and activities of the Punjab National
Bank for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.
[Placed in Library, See No. LT 1771/17/20]
(vit)  Report on the working and activities of the Union Bank of
India for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.
[Placed in Library, See No. LT 1772/17/20]
(vii1))  Report on the working and activities of the UCO Bank for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.
[Placed in Library, See No. LT 1773/17/20]
(ix)  Report on the working and activities of the Bank of Baroda
for the year 2018-2019, along with Accounts and Auditor’s
Report thereon.
[Placed in Library, See No. LT 1774/17/20]
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(x)  Report on the working and activities of the Canara Bank for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1775/17/20]

(x1) Report on the working and activities of the Corporation Bank
of India for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.

[Placed in Library, See No. LT 1776/17/20]

(x11)  Report on the working and activities of the Indian Bank for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1777/17/20]

(xii1) Report on the working and activities of the Oriental Bank of
Commerce for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.

[Placed in Library, See No. LT 1778/17/20]

(xiv) Report on the working and activities of the Syndicate Bank
for the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1779/17/20]

(xv)  Report on the working and activities of the United Bank of
India for the year 2018-2019, along with Accounts and
Auditor’s Report thereon.

[Placed in Library, See No. LT 1780/17/20]

(xvi) Report on the working and activities of the Vijaya Bank for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1781/17/20]
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(xvi1) Report on the working and activities of the Andhra Bank for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1782/17/20]

(xvii1) Report on the working and activities of the Bank of India for
the year 2018-2019, along with Accounts and Auditor’s
Report thereon.

[Placed in Library, See No. LT 1783/17/20]

(xix) Report on the working and activities of the Punjab and Sind
Bank for the year 2018-2019, alongwith Accounts and
Auditor’s Report thereon.

[Placed in Library, See No. LT 1784/17/20]

(3) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-
(1)  Review by the Government of the working of the
India Infrastructure Finance Company Limited,
New Delhi, for the year 2018-2019.
(11)  Annual Report of the India Infrastructure Finance
Company Limited, New Delhi, for the year 2018-
2019, along with Audited Accounts and
comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 1785/17/20]
(4) (1) A copy of the Annual Report (Hindi and English
versions) of the National Council of Applied
Economic Research, New Delhi, for the year
2018-2019, along with Audited Accounts.
(11) Statement regarding Review (Hindi and English
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versions) by the Government of the working of
the National Council of Applied Economic
Research, New Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1786/17/20]

(5) A copy of the Securities and Exchange Board of India (Substantial
Acquisition of Shares and Takeovers)(Second Amendment) Regulations,
2019 (Hindi and English versions) published in Notification No.

SEBI/LAD-NRO/GN/2019/27 in Gazette of India dated 29 July, 2019
under section 31 of the Securities and Exchange Board of India Act,
1992.

[Placed in Library, See No. LT 1787/17/20]

(6) A copy the Pension Fund Regulatory and Development Authority
(Employees’ Service) (First Amendment) Regulations, 2018 (Hindi and
English versions) published in Notification No. PFRDA/12/RGL/139/11

in Gazette of India dated 274 November, 2018 under Section 53 of the

Pension Fund Regulatory and Development Authority Act, 2013.

(7) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (6) above.
[Placed in Library, See No. LT 1788/17/20]

(8) A copy of the Institute of Actuaries of India (Transaction of
Business at Meetings of Council) Amendment Regulations, 2019 (Hindi
and English versions) published in Notification No. F.No. M-

18013/01/2017-Ins.I(E) in Gazette of India dated 25t November, 2019
under Section 58 of the Actuaries Act, 2006.
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[Placed in Library, See No. LT 1789/17/20]

9) A copy of the Annual Report (Hindi and English versions) on
the working and activities of the State Bank of India, Mumbai, for the
year 2018-2019, along with Audited Accounts under sub-section (4) of
Section 40 of the State Bank of India Act, 1955 as amended by Banking
Laws (Amendment) Act, 1985.

[Placed in Library, See No. LT 1790/17/20]

(10) (1) A copy of the Annual Report (Hindi and English
versions) of the Institute of Economic Growth,
Delhi, for the year 2018-2019, along with Audited
Accounts.
(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the Institute of
Economic Growth, Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1791/17/20]

(11) A copy each of the following papers (Hindi and English versions)
under Article 151(1) of the Constitution:-

(1) Report of the Comptroller and Auditor General of India-
Union Government (No. 16 of 2019)(Compliance Audit)-
(Defence Services) Army for the year ended March, 2018.

[Placed in Library, See No. LT 1792/17/20]

(i1) Report of the Comptroller and Auditor General of India-
Union Government (No. 17 of 2019)(Compliance Audit)-
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(Department of Revenue-Customs) for the year ended
March, 2018.

[Placed in Library, See No. LT 1793/17/20]

(12) A copy of the Notification No. S.0.4308(E) (Hindi and English

versions) published in Gazette of India dated 29th November, 2019,
regarding extension of the term and coverage of the Fifteenth Finance

Commission and submission of

two reports by the Finance Commission under Article 280 of the
Constitution read with Section 6 and 8 of the Finance Commission

(Miscellaneous Provisions) Act, 1951.
[Placed in Library, See No. LT 1794/17/20]

(13) A copy of Notification No. G.S.R.980(E) (Hindi and English

versions) published in Gazette of India dated 315 December, 20109,

together with an explanatory memorandum making certain amendments

in the Notification No. 11/2017-C.E. dated 30t June, 2017 under
Section 38 of the Central Excise Act, 1944.

[Placed in Library, See No. LT 1795/17/20]

(14) A copy each of the following Notifications (Hindi and English

versions) under section 159 of the Customs Act, 1962:-

(1) G.S.R.764(E) published in Gazette of India dated 30th

December, 2019, together with an explanatory memorandum
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making certain amendments in notifications mentioned

therein.

(11) G.S.R.765(E) published in Gazette of India dated 30th
December, 2019, together with an explanatory memorandum

making certain amendments in the Notification No. 50/2017-
Customs, dated 30t June, 2017.
(1i1) G.S.R.766(E) published in Gazette of India dated 30th

December, 2019, together with an explanatory memorandum

making certain amendments in the Notification No. 82/2017-
Customs, dated 27th October, 2017.
(1v) G.S.R.767(E) published in Gazette of India dated 30th

December, 2019, together with an explanatory memorandum
making certain amendments in notifications mentioned

therein.

(v) G.S.R.768(E) published in Gazette of India dated 30t
December, 2019, together with an explanatory memorandum

making certain amendments in the Notification No. 53/2017-
Customs, dated 30th June, 2017.
(vi) G.S.R.976(E) published in Gazette of India dated 31

December, 2019, together with an explanatory memorandum

making certain amendments in the Notification No. 46/2011-
Customs, dated 15! June, 2011.
(vii) G.S.R.977(E) published in Gazette of India dated 315t

December, 2019, together with an explanatory memorandum

making certain amendments in the Notification No. 53/2011-

Customs, dated 15 July, 2011.
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[Placed in Library, See No. LT 1796/17/20]

(15) A copy each of the following Notifications (Hindi and English
versions) under sub-section (7) of Section 9A of the Customs Tariff Act,
1975:-

@) G.S.R.905(E) published in Gazette of India dated 10™
December, 2019, together with an explanatory memorandum
seeking to Impose anti-dumping duty on imports of Clear float
glass originating in or exported from Pakistan, Saudi Arabia
and UAE in pursuance of Final Findings of Designated
Authority in sunset review of notification No. 48/2014-
customs (ADD) dated 11.12.2014.

(11) G.S.R.939(E) published in Gazette of India dated [9th

December, 2019, together with an explanatory memorandum
seeking to amend notification No. 35/2018-Customs (ADD)

dated 9t July, 2018 levying definitive anti-dumping duty on
import of “High Tenacity Polyester Yarn (HPTY)”
ORIGINATING FROM China PR for a period of five years.
The amendment seeking to amend Sr. No. 5 of the duty table
to change the name of the exporter “Oriental Textile (Holding)
Ltd.” to “Oriental Industries (Suzhou) Ltd”.

(111) G.S.R.769(E) published in Gazette of India dated 30t
December, 2019, together with an explanatory memorandum
making certain amendment in the notifications, mentioned

therein, .
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(iv)  G.S.R.18(E) published in Gazette of India dated gth January,
2020, together with an explanatory memorandum seeking to
levy countervailing duty on ‘continuous Cast Copper Wire
Rods’ originating in or exported from Indonesia, Malaysia,
Thailand and Vietnam, for a period of five years based on the
Final Findings, dated 05.11.2019, of Directorate General of
Trade Remedies.

[Placed in Library, See No. LT 1797/17/20]

(16) A copy each of the following Notifications (Hindi and English

versions) under Section 166 of the Central Goods and Service Tax Act,
2017:-

(1) G.S.R.907(E) published in Gazette of India dated 12th
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-1 for registered persons in Jammu and Kashmir
having aggregate turnover more than 1.5 crore rupees for the
months of July, 2019 to September, 2019.

(11) G.S.R.908(E) published in Gazette of India dated 12th
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-1 for registered persons in Jammu and Kashmir
having aggregate turnover more than 1.5 crore rupees for the
month of October, 2019.
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(iii)

(iv)

(V)

(vi)

(vii)

(viii)

G.S.R.909(E) published in Gazette of India dated 12t
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in

FORM GSTR-7 for registered persons in Jammu and Kashmir
for the months of July, 2019 to October, 2019.

G.S.R.910(E) published in Gazette of India dated [2th
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-3B for registered persons in Jammu and
Kashmir for the months of July, 2019 to September, 2019.

G.S.R.911(E) published in Gazette of India dated [oth
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-3B for registered persons in Jammu and
Kashmir for the month of October, 2019.

The Central Goods and Services Tax (Eighth Amendment)
Rules, 2019 published in Notification No. G.S.R.924(E) in

Gazette of India dated 13D December, 2019, together with an

explanatory memorandum.

G.S.R.925(E) published in Gazette of India dated 13™
December, 2019, together with an explanatory memorandum
seeking to notify the common portal for the purpose of e-

invoice.

G.S.R.926(E) published in Gazette of India dated 13th
December, 2019, together with an explanatory memorandum
seeking to notify the class of registered person required to

1ssue e-1Invoice.
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(1x) G.S.R.927(E) published in Gazette of India dated 13th
December, 2019, together with an explanatory memorandum
seeking to give effect to the provisions of rule 46 of the
CGST Rules, 2017.

(x) G.S.R.928(E) published in Gazette of India dated 13t
December, 2019, together with an explanatory memorandum
seeking to notify the class of registered person required to

issue invoice having QR Code.

(xi) G.S.R.943(E) published in Gazette of India dated 23"
December, 2019, together with an explanatory memorandum
seeking to extend the last date for filing of FORM GSTR-3B
for the month of November, 2019 by three days from
20.12.2019 till 23.12.2019.

(xii1) G.S.R.953(E) published in Gazette of India dated 26t
December, 2019, together with an explanatory memorandum
seeking to waive late fees for non- filing of FORM GSTR-1
from July, 2017 to November, 2019.

(xii1) The Central Goods and Services Tax (Ninth Amendment)
Rules, 2019 published in Notification No. G.S.R.954(E) in

Gazette of India dated 26™ December, 2019, together with an

explanatory memorandum.

(xiv) G.S.R.955(E) published in Gazette of India dated 26™
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-1 for registered persons in Assam, Manipur or
Tripura having aggregate turnover more than 1.5 crore rupees
for the month of November, 2019.
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(xv) G.S.R.956(E) published in Gazette of India dated 26t
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-3B for registered persons in Assam, Manipur,
Meghalaya or Tripura for the month of November, 2019.

(xvi) G.S.R.957(E) published in Gazette of India dated 26t
December, 2019, together with an explanatory memorandum
seeking to extend the due date for furnishing of return in
FORM GSTR-7 for registered persons in Assam, Manipur or
Tripura for the month of November, 2019.

(xvil) G.S.R.2(E) published in Gazette of India dated 15 January,
2020, together with an explanatory memorandum seeking to
bring into force certain provisions of the Finance (No. 2) Act,
2019 to amend the CGST Act, 2017.

(xvii1) The Central Goods and Services Tax (Amendment) Rules,
2020 published in Notification No. G.S.R.4(E) published in

Gazette of India dated 15 January, 2020, together with an
explanatory memorandum seeking to make amendment
(2020) to CGST Rules.

(xix) G.S.R.5(E) published in Gazette of India dated 15! January,
2020, together with an explanatory memorandum seeking to
amend the notification No. 62/2019-CT dated 26.11.2019 to
amend the transition plan for the UTs of J&K and Ladakh.

(xx) G.S.R.26(E) published in Gazette of India dated 1oth
January, 2020, together with an explanatory memorandum

seeking to extend the one-time amnesty scheme to file all
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FORM GSTR-1 from July 2017 to November, 2019 till 17th
January, 2020.

(xx1) The Central Goods and Services Tax (Ninth Removal of
Difficulties) Order, 2019 published in Notification No.

S.0.4340(E) published in Gazette of India dated 37
December, 2019, together with an explanatory memorandum.

(xxii) The Central Goods and Services Tax (Tenth Removal of
Difficulties) Order, 2019 published in Notification No.

S.0.4642(E) published in Gazette of India dated 26t

December, 2019, together with an explanatory memorandum.

(xxii1) G.S.R.761(E) published in Gazette of India dated 30th
December, 2019, together with an explanatory memorandum
seeking to further amend notification No. 01/2017-Central
Tax (Rate), to rationalize the rate of GST on Woven and Non-
woven Bags and sacks to polyethylene or polypropylene
strips or the like, whether or not laminated, of a kind used for
packing of goods (HS Code 3923/6305) including Flexible

Intermediate Bulk Containers (FIBC) as per recommendations
of the GST Council in its 38™ Meeting.

(XXiV) G.S.R.970(E) published in Gazette of India dated 315t
December, 2019, together with an explanatory memorandum
seeking to amend notification No. 12/2017-Central Tax (Rate)
dated 28.06.2017 so as to exempt upfront amount payable for
long term lease of industrial/ financial infrastructure plots by

an entity having 20% or more ownership of Government as
recommended by goods and Services Tax Council in its 38th
meeting held on 18" December, 2019.
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(xxv)

(17)

G.S.R.971(E) published in Gazette of India dated 315
December, 2019, together with an explanatory memorandum
seeking to amend notification No. 13/2017-Central Tax (Rate)
dated 28.06.2017 so as to make scope of the entry prescribing
reverse charge mechanism on renting of motor vehicle by a

non-body corporate to a body corporate clear.
[Placed in Library, See No. LT 1798/17/20]

A copy each of the following Notifications (Hindi and English

versions) under Section 24 of the Integrated Goods and Service Tax

Act, 201

(1)

(i)

7:-

G.S.R.762(E) published in Gazette of India dated 30™
December, 2019, together with an explanatory
memorandum seeking to further amend notification No.
01/2017- Integrated Tax (Rate), to rationalize the rate of
GST on Woven and Non-Woven Bags and sacks of
polyethylene or polypropylene strips or the like, whether or
not laminated, of a kind used for packing of goods (HS
Code 3923/6305) including Flexible Intermediate Bulk
containers (FIBC) as per recommendations of the GST

8th

Council 1n 1ts 38" Meeting.

G.S.R.972(E) published in Gazette of India dated 31%
December, 2019, together with an explanatory
memorandum seeking to amend notification No. 9/2017-
Integrated Tax (Rate) dated 28.06.2017 so as to exempt
upfront amount payable for long term lease of industrial/

financial infrastructure plots by an entity having 20% or
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(iii)

(iv)

more ownership of government as recommended by Goods

and Services Tax Council in its 38™ meeting held on 18t
December, 2019.

G.S.R.973(E) published in Gazette of India dated 315
December, 2019, together with an explanatory
memorandum seeking to amend notification No. 10/2017-
Integrated Tax (Rate) dated 28.06.2017 so as to make scope
of the entry prescribing reverse charge mechanism on
renting of motor vehicle by a non-body corporate to a body

corporate clear.

G.S.R.3(E) published in Gazette of India dated 1%
January, 2020, together with an explanatory memorandum

seeking to bring into force certain provisions of the Finance
(No. 2) Act, 2019 to amend the IGST Act, 2017.

[Placed in Library, See No. LT 1799/17/20]

(18) A copy each of the following Notifications (Hindi and English

versions) under Section 24 of the Union Territory Goods and Service
Tax Act, 2017:-

(1)

G.S.R.763(E) published in Gazette of India dated 30™
Decembe, 2019, together with an explanatory memorandum
seeking to further amend notification No. 01/2017- Union
Territory Tax (Rate), to rationalize the rate of GST on Woven
and Non-Woven Bags and sacks of polyethylene or
polypropylene strips or the like, whether or not laminated, of
a kind used for packing of goods (HS Code 3923/6305)
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(ii)

(iii)

including Flexible Intermediate Bulk Containers (FIBC) as

per recommendations of the GST Council 1n its 3gth Meeting.

G.S.R.974(E) published in Gazette of India dated 315t
December, 2019, together with an explanatory memorandum
seeking to amend notification No. 12/2017- Union Territory
Tax (Rate), dated 28.06.2017 so as to exempt upfront amount
payable for long term lease of industrial/ financial
infrastructure plots by an entity having 20% or more

ownership of Government as recommended by Goods and

Services Tax Council in its 38 meeting held on 18th
December, 2019.

G.S.R.975(E) published in Gazette of India dated 31%!
December, 2019, together with an explanatory memorandum
seeking to amend notification No. 13/2017- Union Territory
Tax (Rate), dated 28.06.2017 so as to make scope of the entry
prescribing reverse charge mechanism on renting of motor

vehicle by a non-body corporate to a body corporate clear.

[Placed in Library, See No. LT 1800/17/20]
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